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HOSTEL FOR THE   STUDENTS or   DELHI 

POLYTECHNIC 

•460. SHRI SHIVA NAND RAMAUL; 
Will the Minister of EDUCATION be 
pleased to state: 

(a) whether it is a fact that the 
students of the Delhi Polytechnic are not 
being permitted accommodation in the 
Polytechnic Hostel even though 
accommodation is available there; 

(b) whether it is also a fact that the 
office of the Chief Commissioner, Delhi 
is proposed to be housed in the said 
building; and 

(c) if so, what arrangements are 
proposed to be made to provide boarding 
and lodging facilities to the students of 
the Polytechnic coming from outside 
Delhi? 

THE MINISTER or EDUCATION 
(SHRI M. C. CBAGLA):   (a) No, Sir. 

(b) No, Sir. 
(c) The question does not arise as 

there is enough hostel accommodation to 
accommodate students coming from 
outside Delhi. 

SHRI SHIVA NAND RAMAUL; May I 
know whether it is a fa~t that the part-
time students of the Institute have not 
been permitted accommodation for the 
last six months when about 100 seats are 
still lying vacant? 

SHRI M. C. CHAGLA: The answer is 
this. Part-time students could not be 
accommodated in hostels as they are 
local students and most of them are full-
time employees of the Government. The 
hostel accommoda'ion is intended for 
people who come from outside. These are 
full-time Government servants and the 
hostel is not meant for them. 

 

 
MR. CHAIRMAN: His question wa» 

whether you had given them seats before 
and you refused them now. 

SHRI M. C. CHAGLA: I am not aware 
of that, Sir. 

 


